
Bilaspur, this the

central a dm in istr ative  tribunal , jabalhjr  bench

CIRCUIT COURT FITTING AT BILASPUR 

Original Application No. 84 of 2005

6th day of March, 2006

Han'ble Shri Justice B. panigrahi, Chairman 
Handle Shri Stenkar ifcasad, Administrative Member

Sort. Subhita Guha, wd/o late G.C.
Guta, M-150, E&dbha 
Durg CChhattisgarh)

(Ey Advocate - None)

iiabhanpur,
Applicant

1 .

V e r s u s

Union of India, through its 
Secretary, Ministry of Personnel 
Jfablic Grievances & Pension, 
Deptt. of Pension U Pensionaries 
Welfare, Nirvachan Bhavan, Patel

2 .

3 .

4.

Chouk, New De

Commandant & 
Central Ordna 
Jabalpur.

lhi.

Officer Incharge, 
nee Depot,

frPnaging Director, Bhilai Steel 
Plant, Bhilai (Chhattisgarh).

Controller of
Allahabad (U£f).

(By Advocate - None)

O R D E R  (Oral) 

By Justice B. paniqlrahi, Chairman -

Defence (Accounts),
Res pondents

Neither party had appeared. The application is

A*

dismissed in default.

(Shankar Brasad) 
Administrative Member

(B. f&nigrahi) 
Cteirraan
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